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THE INDIAN OATHS (AMENDMENT) ACT, 1958
No. 16 OF 1958
[15th May, 1958]

An Act further to amend the Indian QOaths Act, 1873.

Be it enacted by Parliament in the Ninth Year of the Repubhc
of India as follows

1. This Act may be called the Indian Oaths {(Amendment) Act, ] ;
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10 of 1873, 2. Section 16 of the Indian Oaths Act, 1873, shall be omitted.
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